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CAUSE LIST OF "A" BENCH FOR 07th SEPTEMBER 2026 (MONDAY)

BENCH WILL NOT FUNCTION

Appeal Number

Assmt. Ye

Assessee Name

Counsel

Remarks

ITA 1343/CHNY/2024

2018-19

[A] SOLARA ACTIVA PHARMA SCIENCES

Si.No.18&2

ITA 1344/CHNY/2024

2020-21

[A] SOLARA ACTIVA PHARMA SCIENCES

Adj.to 22.09.202

ITA 2166/CHNY/2025

2018-19

[A] CHANDRAMAL SARAVANAN

ITA 3255/CHNY/2025

2013-14

[A] VELAN NAGAR (AOP)

ITA 3256/CHNY/2025

2016-17

[A] MOUNASAMY RAJAMMAL

ITA 3458/CHNY/2025

2017-18

'[D] SOUNDARAPANDIAN ASIR

ITA 3486/CHNY/2025

2015-16

[D] M/S. CHOLA INSURANCE DISTRIBUTION SERVICES PVT LTD

ITA 3487/CHNY/2025

2016-17

[D] CHOLA INSURANCE DISTRIBUTION SERVICES PVT LTD

ITA 3661/CHNY/2025

2021-2022

[A] MUTHUSAMY RAJKUMAR

Si.No.3-9
Adj.to
11.11.2026

ITA 1075/CHNY/2026

2023-24

[D] SINDU MURUGA CONSTRUCTIONS PRIVATE LIMITED

CO 30/CHNY/2026

2023-24

[A] SINDU MURUGA CONSTRUCTIONS PRIVATE LIMITED

ITA 3320/CHNY/2026

2017-18

[A] PARRYS ENTERPRISE

ITA 3322/CHNY/2026

2016-17

[A] GOVINDHARAJ NAGAVALLI

ITA 3335/CHNY/2026

2012-13

[A] SATHEESH VENKATESH (SMC)

ITA 3336/CHNY/2026

2017-18

[A] VELUSAMY MEENAL

ITA 3337/CHNY/2026

2017-18

[A] MASANAM VEERA KUMAR

ITA 3338/CHNY/2026

2017-18

[A] MASANAM VEERA KUMAR

18

ITA 3339/CHNY/2026

2019-20

[A] MASANAM VEERA KUMAR

19

ITA 3340/CHNY/2026

2020-21

[A] MASANAM VEERA KUMAR

Si.No.10-19
Adj.to
12.11.2026

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 08th SEPTEMBER 2026 (TUESDAY)

. BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1

w
=

Appeal Number

Assmt. Ye

Assessee Name Counsel [Remarks

ITA 3364/CHNY/2025

2016-17

[A] SUBRAMANIAM MANOHARAN

BMA 1/CHNY/2026

2016-17

[A] KARTHIK BALACHANDRAN ATHREYA

BMA 2/CHNY/2026

2017-18

[A] KARTHIK BALACHANDRAN ATHREYA

ITA 1073/CHNY/2026

2018-19

[D] S TRADERS

ITA 1133/CHNY/2026

2018-19

[A] M/S. S TRADERS D.Anand

ITA 1076/CHNY/2026

2022

[D] JAYARAMAN RUDRASEKAR

ITA 1077/CHNY/2026

2018-19

[D] ARCOT VARDHAN SARATHY

ITA 1080/CHNY/2026

2026-27

[A] THIRUMANGAI ALWAR CHARITABLE TRUST

O | |IN o | & WM

ITA 1082/CHNY/2026

2017-2014

[A] SANDHYA PROP. VISWAM INDUSTRIES

=y
o

ITA 1083/CHNY/2026

2018-19

[A] IQRA EDUCATIONAL AND CHARITABLE TRUST

[y
=

ITA 1084/CHNY/2026

2019-2020

[A] IQRA EDUCATIONAL AND CHARITABLE TRUST

[
N

ITA 1880/CHNY/2026

2010-11

[A] CAVENDISH BIO PHARMA PVT. LTD. (SMC)

[y
w

ITA 1970/CHNY/2026

2009-10

[A] CAVENDISH BIO PHARMA PVT. LTD. Sanjay Kumar

=
H

ITA 2086/CHNY/2026

2011-12

[A] CAVENDISH BIO PHARMA

[y
wu

ITA 1290/CHNY/2026

2019-20

[A] F.T. 101 VILLUPURAM DISTRICT NON
AGRICULTURAL COOPERATIVE SOCIETIES
EMPLOYESS COOP THRIFT & CREDIT S

16

ITA 3343/CHNY/2026

2018-19

[A] AYUB KHAN KADER

17

ITA 3345/CHNY/2026

2018-19

[A] HEMALATHA

18

ITA 3346/CHNY/2026

2024-25

[A] SYED BAWKER AHMED

19

ITA 3351/CHNY/2026

2023-24

[A] SOUTHERN AGRIFURANE INDUSTREIS PVT. LTD. A

20

ITA 3358/CHNY/2026

2020-21

[A] TALCO DINDIGUL TANNERSENVIRO CONTROL SYS'I}{I\JS P. LTD.

The Link for Hybrid Hearing Is :

https://itatchennai.my.webex.com/meet/court_room_1 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 09th SEPTEMBER 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1
Srl |Appeal Number  |Assmt. vel Assessee Name Counsel |Remarks
1 |ITA2371/CHNY/2025 [2009-10 |[A] ANTHONISAMY SELVARAJ
2 [ITA 2372/CHNY/2025 (2011-12 | [A] ANTHONISAMY SELVARAJ
U PAKKIRISAMY
3 [ITA3388/CHNY/2025 [2011-12 L[?r]a EFT_Z:??TA\;T:RTJ ;fANNU
4 |ITA 3433/CHNY/2025 [2017-18 [ [A] SOOSAI MANICKAM THERASA
5 [ITA647/CHNY/2026  |2017-18 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
6 [ITA648/CHNY/2026  |2017-18 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
7 |ITA 649/CHNY/2026  |2018-19 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
8 |ITA650/CHNY/2026  |2018-19 |[A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
9 |ITA651/CHNY/2026  [2019-20 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
10 |ITA 652/CHNY/2026  [2019-20 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
11 |ITA 1356/CHNY/2026 (2019-20 | [D] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
12 [ITA 3361/CHNY/2026 [2016-17 | [A] AM NEELEVANESWARAR THIRUKOIL
13 [ITA 3362/CHNY/2026 [2018-19 | [A] AM NEELEVANESWARAR THIRUKOIL
14 |ITA 3363/CHNY/2026 [2019-20 | [A] AM NEELEVANESWARAR THIRUKOIL
15 |ITA3365/CHNY/2026 [2014-15 | [A] MR M SAIJANRAJ HUF
16 |ITA 3366/CHNY/2026 [2022-2024 [A] RATHANAKUMAR MYTHILI
17 |ITA3367/CHNY/2026 |2013-14 | [A] KALIAPPA GOUNDER MARUTHACHALAM .

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 10th SEPTEMBER 2026 (THURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND BEFORE HON'BLE SHRI 5.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1
Srl |Appeal Number  |Assmt. Ye{Assessee Name Counsel _|Remarks
1 |ITA 3285/CHNY/2025 [2014-15 | [A] POOLIAH THEVAR KRISHNAVENI Veerabathran Fci::t
2 |ITA 3286/CHNY/2025 |2015-16 | [A] POOLIAH THEVAR KRSHNAVENI Prasanth P
3 |ITA3287/CHNY/2025 |2016-17 | [A] POOLIAH THEVAR KRISHNAVEN]
4 |ITA475/CHNY/2025 |2020-21 | [A] M/S. CITY UNION BANK
5 |ITA2002/CHNY/2025 |2013-14 | [A] M/S. CITY UNION BANK S.Ananthan
6 |ITA2330/CHNY/2025 |2013-14 | [D] CITY UNION BANK LIMITED
7 |BMA3/CHNY/2026  |2018-19 | [A] NACHIMUTHU VELUSAMY N.V.Balaji
8 [iTA646/CHNY/2026  |2004-5 | [A] M/S. ATLANTIC FABRICS N.Quadir Hoseyn
9 [iTA 1087/CHNY/2026 [2019-20 | [A] SHRI PRAVEEN KUMAR JAIN
10 |ITA 1089/CHNY/2026 |- [A] ANCHOR WELFARE TRUST S
11 |ITA 1090/CHNY/2026 |- [A] ANCHOR WELFARE TRUST
12 |ITA1092/CHNY/2026 [2018-19 | [A] DINRAM HOLDINGS PVT. LTD.
13 |ITA 1095/CHNY/2026 |2020-21 | [A] SOHAN RAJ KHANTED GUNGANTH RAJ
14 |ITA 1096/CHNY/2026 (2020-21 | [A] MOHAMMED ASIF KHALEEL Arjun Suresh
15 |ITA 1097/CHNY/2026 |2017-18 | [A] VETRICHELVAN VIJAYASARATHY
16 |ITA3371/CHNY/2026 |2020-21 | [D] MUNIRATHINAM SIVASANKARI
17 |ITA 3372/CHNY/2026 |2014-15 | [A] RAMDOSS NAREN
18 |ITA 3375/CHNY/2026 [2018-19 | [A] RAMESH KUMAR PUROHIT
19 |ITA3380/CHNY/2026 |2020-21 | [D] M/S. AMR RATHINASABAPATHY HUF
20 |ITA3383/CHNY/2026 [2020-21 | [A] MR. SELVAM

The Link for Hybrid Hearing is :

https://itatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 10th SEPTEMBER 2026 (THURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 1

Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks

ITA 3406/CHNY/2026 2015 SRI PATHY ASSOCIATES

ITA 3461/CHNY/2026 |2018-19 SRI PATHY ASSOCIATES

4
C

ITA 3407/CHNY/2026 |2016-17 ] SRI PATHY ASSOCIATES

ITA 3408/CHNY/2026 |2017-18 SRI PATHY ASSOCIATES

ITA 3462/CHNY/2026 [2019-20 SRI PATHY ASSOCIATES

ITA 3465/CHNY/2026 [2021-22 SRI PATHY ASSOCIATES PVT LTD

ITA 3464/CHNY/2026 [2020-21 SRI PATHY ASSOCIATES PVT LTD

le\-IO\U‘I-P-wNI—\g

CO 82/CHNY/2026 2021-22 SRI PATHY ASSOCIATES PVT LTD

D
D
D
D
D
ITA 3463/CHNY/2026 [2020-21 | [D] SRI PATHY ASSOCIATES
D
D
A
A

10 |CO 81/CHNY/2026 2020-21 SRI PATHY ASSOCIATES PVT LTD

11 |CO 80/CHNY/2026 2020-21 | [A] SRI PATHY ASSOCEATES

12 |CO 79/CHNY/2026 2019-20 | [A] SRI PATHY ASSOCEATES R.Venkata

13 |CO 78/CHNY/2026 2018-19 | [A] SRI PATHY ASSOCEATES Raman

14 |CO 76/CHNY/2026 2016-17 [ [A] SRTPATHY ASSOCEATES

15 |CO 77/CHNY/2026 2017-18 | [A] SRI PATHY ASSOCEATES

16 |CO 75/CHNY/2026 2015 A] SRI PATHY ASSOCEATES

17 ]IT(SS)A 12/CHNY/2026 [2020-21 | [A] SRI PATHY ASSOCEATES

18 |IT(SS)A 11/CHNY/2026 [2019-20 | [A] SRI PATHY ASSOCEATES

19 |IT(SS)A 10/CHNY/2026 [2018-19 | [A] SRI PATHY ASSOCEATES

20 |IT(SS)A 9/CHNY/2026 [2017-18 | [A]SRI PATHY ASSOCEATES

21 |IT(SS)A 8/CHNY/2026 [2016-17 | [A] SRIPATHY ASSOCEATES

22 [IT(SS)A 7/CHNY/2026 [2015-16 [ [A]SRI PATHY ASSOCEATES

23 |IT(SS)A 6/CHNY/2026 [2021-22 | [A] SRI PATHY ASSOCIATES PRIVATE LIMITED

24 |IT(SS)A 5/CHNY/2026 [2020-21 | [A] SRI PATHY ASSOCIATES PRIVATE LIMITED

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_1

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 10th SEPTEMBER 2026 (THURSDAY)

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM 4
Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |[Remarks
1 |ITA 3145/CHNY/2025 [2017-18 | [A] RAJEN BHAVANJI CHHEDA S.Sridhar
2 |[ITA3146/CHNY/2025 |2017-18 | [A] LAUI GANGJI VORA S.Sridhar
3 |ITA3147/CHNY/2025 |2017-18 | [A] AMAR LALI VORA S.Sridl# r
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 11th SEPTEMBER 2026 (FRIDAY)

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 4

Srl |Appeal Number  |Assmt. Ye|Assessee Name Counsel [Remarks
1 |ITA 2107/CHNY/2008 [2004-05 | [A] M/S. UNITED INDIA INSURANCE COMPANY LTD. (HCD)
2 |ITA906/CHNY/2011  [2003-04 | [D] M/S. UNITED INDIA INSURANCE CO. LTD. (HCD)

3 |ITA 1605/CHNY/2011 [2003-04 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

4 _|ITA 1606/CHNY/2011 [2004-05 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

5 _|ITA1607/CHNY/2011 [2005-06 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

6__|ITA 1608/CHNY/2011 |2006-07 | [A] UNITED INDIA INSURANCE CO. LIMITED |

7__|ITA1609/CHNY/2011 [2007-08 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

8 |ITA1610/CHNY/2011 [2008-09 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

9 |ITA28/CHNY/2014  -[2006-07 | [A] UNITED INSTURANCE & CO. LTD. (HCD)

10 |ITA30/CHNY/2014  |2009-10 | [A] UNITED INSTURANCE & CO. LTD. (HCD)

11 |ITA764/CHNY/2014  |2010-11 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

12 |ITA 1149/CHNY/2016 [2011-12 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

13 |ITA 1511/CHNY/2016 [2011-12 | [D] UNITED INDIA INSURANCE CO. LIMITED (HCD)

14 |ITA 364/CHNY/2017 _ [2012-13 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

15 _|ITA 626/CHNY/2017 _ [2012-13 | [D] UNITED INDIA INSURANCE CO. LTD. (HCD)

16 |ITA 1085/CHNY/2017 [2013-14 | [A] UNITED INDIA INSURANCE CO. LIMITED

17_[ITA 1571/CHNY/2017 |2013-14 | [D] UNITED INDIA INSURANCE CO. LTD. (HCD)

The Link for Hybrid Hearing is : https:// itatchennai.my.webex.com/meet/court_room_4

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 11th SEPTEMBER 2026 (FRIDAY)
BEFORE HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 4 =
Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks
1 |ITA 3427/CHNY/2025 2017-18 | [A] VENUGOPAL MANIMUTHU S.Sridhar(E;ﬁ\a)
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JM
AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
ITA 4158/CHNY/2026  |2018-19 | [A] VIVEK REVI )
SA 163/CHNY/2026 2018-19 | [A] VIVEKREVI
ITA 3882/CHNY/2026  {2020-21 | [A] MUTHUSAMY CHINNUSAMY EH
ITA 3883/CHNY/2026  |2020-21 | [A] MUTHUSAMY CHINNUSAMY '
ITA 4046/CHNY/2025 |2016-17 | [A] PATTABI THYAGARAJAN R.Vijayaraghavan

ITA 4126/CHNY/2025  |2011-12 | [A] VASANTHA KUMAR KANAGARAJ  |J.Prabhakar
ITA 4143/CHNY/2025  |2018-2019] [A] RAMMOHAN VIMALADEVI |
ITA 4146/CHNY/2025  |2020-2021{ [A] TAMILSELVAN RAJAMANICKAM A.Venkatesh Per
ITA 1229/CHNY/2026  |2017-18 | [A] T.V.SUNDARAM IYENGAR & SONS
10 |ITA 1239/CHNY/2026  |2017-18 | [A] MOHANAKRISHNAN N

11 |ITA 1267/CHNY/2026  |12015-16 | [A] TRIVITRON HEALTHCARE PVT. LTD. |S.Sridhar
12 |ITA 1503/CHNY/2026  |2018-19 | [D] GVR RMN HUBLI LAKSHMESHWAR

o|INojg|E~lWIN|—

13 [ITA 1511/CHNY/2026  |2017-18 | [A] SAMUEL DURAISWAMY S.Vidya

14 |ITA 1514/CHNY/2026  [2020-21 | [A] BENJAMIN LEO TOLSTOY Abhishek.M
15 |ITA 1515/CHNY/2026  [2015-16 | [A] LEELA Abhishek.M
16 |ITA 1722/CHNY/2026  |2024-25 | [A] PANDIARAJAN RAJENDRAN P.Hariprasad

17 |ITA 1728/CHNY/2026  |2020-21 [ [A] UDAYAKUMAR NARESHKUMAR
18 [ITA 1732/CHNY/2026  |2016-17 | [A] JASWANT KUMAR BAFNA CHENNAI |T.Banusekar
19 |ITA 1761/CHNY/2026  |2019-20 | [A] SITHIRAIPANDIAN MANICKARAJ N.V.Balaji
20 [ITA 1762/CHNY/2026  |2019-20 | [A] SITHIRAI PANDIAN SIVANANDAM '
21 |ITA 1504/CHNY/2026  [2009-10 | [A] TRANSCON ASSOCIATES P. LTD.  |G.Baskar
22 |ITA 1555/CHNY/2026 |- [A] FEEED Anandd Babunath
23 [ITA 1559/CHNY/2026  |2017-18 | [A] NEELAMURALI YADAV KRISHNAN
24 |ITA 1574/CHNY/2026  |2012-13 | [D] PONDY FARM MACHINERY

25 |ITA 1688/CHNY/2026  |2016-17 | [A] ABAN OFFSHORE LIMITED efili
[A] SAMUNNATI AGRI CALUE CHAIN
26 |ITA 1715/CHNY/2026  [2017-18 |SOLUTIONS PVT.LTD.” . Vinay Jain

The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
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CAUSE LIST OF B BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE SHRI ABY T.VARKEY, JM
AND HON'BLE _SHRI GAGAN GOYAL, AM

=
12 | 2021 - 15 I 2023

IN COURT ROOM 3

sri |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
1 |ITA 2453/CHNY/2025  |2017-18 | [A] CHANDRO PROCESS REP. BY ITS _|T.Ramesh

2 |ITA 3788/CHNY/2025 [2014-15 | [A] MEIYAPPAN PALANISAMY G.Baskar

3 [ITA 3835/CHNY/2025  [2017-18 | [A] JAGANNATHAN AKSHAYA S.Jecintha

4 |ITA4140/CHNY/2025  |2015-16 | [A] RAJAN GUNASEELAN G.Baskar

5 [ITA 2595/CHNY/2025 2013-14 [A] MAMTHA ABILASH MUTHAA Uttamchanchand
6 [ITA2622/CHNY/2025  [2015-16 | [A] MAMTHA ABILASH MUTHA

7 |ITA 2623/CHNY/2025 2016-17 [A] MAMTHA ABILASH MUTHAA

8 |ITA 3666/CHNY/2025  [2023-24 | [A] JAYANTHI MANISHANKAR :

9 [ITA 2897/CHNY/2025  |2018-19 | [A] ENNARASU CHITRA T.S.Lakshmi Ve
10 |ITA 3774/CHNY/2025  |2017-18 | [A] SAKTHI AUTO COMPONENT LTD.

11 |ITA 1522/CHNY/2026  |2007-08 | [A] SHRI SUNDARAVADHANAM K.G.Raghunath
12 |ITA 1222/CHNY/2026  |2015-16 | [A] SENTHILKUMAR VANNIARAJAN |8 Sridhar, Er.

13 |ITA 2444/CHNY/2025  |2017-18 | [A] DEVARAJ ILAVARASAN (RM) S.Sridhar, Er.

14 |ITA 1524/CHNY/2026  |2016-17 | [A] SRINIVASAN GOPINATHAN G.Baskar

15 |ITA 1540/CHNY/2026  |2015-16 | [A] MUTHAIAH JOTHI . J.Saravanan

16 |ITA 1564/CHNY/2026  [2016-17 | [A] R SQUARE MLG LOGISTICS efiling
17 |ITA 1565/CHNY/2026  |2017-18 | [D] JS AUTO SPARES

18 |ITA 1566/CHNY/2026 _[2011-12 | [A] KSJ INFRASTRUCTURE PRIVATE |8 Ramakrishnan|
19 |ITA 1607/CHNY/2026  [2013-14 | [A] CHANDERKALA GOYAL'

20 |ITA 1360/CHNY/2026 2018-19 [A] ETHIRAJ NEHRU

21 |ITA 1361/CHNY/2026 2019-20 [A] ETHIRAJ NEHRU

22 |ITA1371/CHNY/2026 2017-18 [A] ETHIRAJ NEHRU

23 [ITA 1366/CHNY/2026  [2019-20 | [D] ARUNA ANTONY KAMAL KUMAR

24 |ITA 1501/CHNY/2026  [2019-20 | [A] MANOJKUMAR MARIMUTHU

25 [ITA 1502/CHNY/2026  [2019-20 | [A] MANOJKUMAR MARIMUTHU

26 |ITA 1537/CHNY/2026  |2017-18 | [A] VIMALA KOTHARI B.Ramakrishnan
27 [ITA 1492/CHNY/2026  [2020-21 | [A] SNJ MARKETING AND TRADING __ |M.Karunakaran
28 [ITA 1493/CHNY/2026  [2021-22 | [A] SNJ MARKETING AND TRADING

29 [ITA 1495/CHNY/2026  |2017-18 | [A] REMA ASLEY SCHIFFER y

The Link for Hybrid Hearing is https:/fitatchennal.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
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CAUSE LIST OF B BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SHRI ABY T.VARKEY, JM

AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 3

Srl |Appeal Number Assmt. [Assessee Name Counsel Name [Remarks
1 [ITA 678/CHNY/2024 2021-22 | [D] TEXSYARD INTERNATIONAL

2 [ITA 757/CHNY/2024 2015-16 [ [A] TEXSYARD INTERNATIONAL

3 |ITA 758/CHNY/2024 2017-18 | [A] TEXSYARD INTERNATIONAL

4 |ITA 759/CHNY/2024 2018-19 | [A] TEXSYARD INTERNATIONAL

5 |ITA 760/CHNY/2024 2019-20 | [A] TEXSYARD INTERNATIONAL

6 |ITA 761/CHNY/2024 2020-21 | [A] TEXSYARD INTERNATIONAL

7 |ITA 762/CHNY/2024 2021-22 | [A] TEXSYARD INTERNATIONAL

[A] PARAMBIKATTIL BHASKARAN

8 |ITA 2485/CHNY/2025 |2016-17 |SAJEEVAN S.Sridhar

9 |ITA2708/CHNY/2025 [2018-19 | [A] KALIAPPAN SELVARAJ S.Sridhar

10 [ITA 3653/CHNY/2025  [2017-18 | [A] SREE VADIVAMBIGAI TEXTILE MILLS|J.Balachander
11 |ITA 3815/CHNY/2025  |2013-14 | [A] KALATHINGAL SHEELA

12 |ITA 4093/CHNY/2025  [2014-15 | [A] MARUTHAVANAN BALAMURUGAN |Bharath Janar
13 |ITA 4141/CHNY/2025  |2021-22 | [A] A.E. AUTOMOTION PVT. LTD. G.Baskar

14 [ITA 1381/CHNY/2026  |2016-17 | [A] NEW RINA TV (SMC) N.V.Narayanan
15 [ITA 1477/CHNY/2026  |2013-14 | [A] JAYARAMAN BALARAMAN Anandd Babun
16 (ITA 1478/CHNY/2026  |2014-15 | [A] JAYARAMAN BALARAMAN

17 |ITA 1506/CHNY/2026  [2019-20 | [A] GREEN PARK EDUCATIONAL TRUST|G.Baskar

18 |ITA 1508/CHNY/2026  [2015-16 | [A] SUNDARAMURTHY USHAMURTHY  |Madhu Gupta
19 |ITA 1527/CHNY/2026  |2015-16 | [A] GOVINDAKUDI EDUCATIONAL TRUSS.Sridhar

20 |ITA 1531/CHNY/2026  |2020-21 | [A] SHABEER BASITH '

21 [ITA 1573/CHNY/2026  |2012-13 | [A] MR. R. KRISHNAMURTHY

22 |ITA 1620/CHNY/2026  (2017-18 | [A] SUBBIAHGOUNDER KRISHNAMOOR'|N. Vijayakumar
93 [ITA 1621/CHNY/2026  |2017-18 | [A] SUBBIAHGOUNDER KRISHNAMOORTHY

[A] THOLAPPA KAMBARAJAPURAM

24 |ITA 2111/CHNY/2026  |2019-20 |SRINIVASA RAGHAVAN

25 |ITA 823/CHNY/2026 2017-18 | [A] SIVASUBRAMANIAN (SMC) Abhishek.M
26 |ITA 1363/CHNY/2026 _ [2018-19 [D] V V TITANIUM PIGMENTS PRIVATE /

The Link for Hybrid Hearing Is https:/itatchennal.my.webex.com/meet/court_room_3
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CAUSE LIST OF B BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE SHRI ABY T.VARKEY, JM

AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 3
Sri [Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
[A] MERIT INTERNATIONAL |
1 [ITA3223/CHNY/2024  |2011-12 |EDUCATION FOUNDATION - R.Meenakshisu
2 |ITA 3224/CHNY/2024  |2012-13 | [A]MERIT INTERNATIONAL
3 [ITA 3620/CHNY/2025 |2017-18 | [A] PERIYASAMY THIRUGNANAM J.Saravanan
[D] LANDMARK HOUSING PROJECTS
4 |ITA 4080/CHNY/2025  [2015-16 |CHENNAIPVT LTD
5 [ITABB6/CHNY/2025  |2022-23 | [A] PREETHA SUNIL KUMAR
6 [ITA 1234/CHNY/2026  [2011-12 | [A] RAJENDRAN JEGATHAMBAL
7 |ITA 1359/CHNY/2026  [2019-20 | [D] MADHUSUDHAN
[D] SHRI. SHAIKDAWOOD ABDUL
KHADIR, LEGAL HEIR SMT. S.
8 [ITA1372/CHNY/2026  12019-20 |JUNAITHA BEGUM
9 [ITA 1373/CHNY/2026  [2013-14 | [A] DHANASEKARAN THOMAS
10 |ITA 1558/CHNY/2026  |2022-23 | [A] SREE RAJESWARI MILLS LTD.
[D] BROTHERS OF THE SACRED
11 [ITA 1563/CHNY/2026  |2018-19 |HEART OF JESUS
12 |ITA 1582/CHNY/2026  [2017-18 | [A] KTV HEALTH FOOD PVT. LTD. S.Sridhar
13 |ITA 1622/CHNY/2026  |2017-18 | [A] RIDER DISTRIBUTORS
14 |ITA 1729/CHNY/2026  |2013-14 | [A] PALANISAMY KANAGARAJ T.Banusekar
15 [ITA 1730/CHNY/2026 _ |2015-16 | [A] MANJU DEVI T Banusekar
16 |ITA 1734/CHNY/2026  |2012-13 | [A] KUMUDA FACTORIES PRIVATE LIMIT|T.Banusekar
17 |ITA 1735/CHNY/2026  |2012-13 | [AIKUMUDA FACTORIES PRIVATE
18 [ITA 1739/CHNY/2026  |2010-11 | [A] MR. ABDUL RAHIM B.Ramakrishnan
19 [ITA 1740/CHNY/2026  [2012-13 | [A] MR. ABDUL RAHIM
20 |ITA 1741/CHNY/2026  [2014-15 | [A] MR. ABDUL RAHIM
21 |ITA 1742/CHNY/2026  |2015-16 | [A] MR. ABDUL RAHIM-
. [A] VENNAMPALLI GOVINDASAMY
22 |ITA 1743/CHNY/2026  |2016-17 |RAJENDRAN S.Sridhar
[AJARUMIGU SWAMINATHA SWAM|
23 |ITA 1746/CHNY/2026  |2024-25 |THIRUKKOVIL S.Sridhar
[A] MOHAMED MUYEENUDDIN
24 [ITA 2745/CHNY/2026  |2018-19 |PAZHOOR KOCHU MOHAMED T Banusekar

- ——
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. ,.-é‘ ITA 2747ICHNY/2026  12016-17 | [A] MOHAMED MUYEENUDDIN T.Banusekar
/126 |ITA 1748/CHNY/2026  [2019-20 [A] R SURYAPRAKASH (SMC) B.K.Gopilal
a7 |ma 1758/CHNY/2026  |2018-19 | [A] DEVIHALLI HASSAN TOLLWAY PVT. | N.V.Balaji
28 |ITA 1760/CHNY/2026  {2017-18 | [A] RAJKOT VADINAR TOLLWAY PVT. LTl N.V.Balaji

29 |ITA 2384/CHNY/2026

[A] PUDUKKOTTAI MULTI PURPOSE
SOCIAL SERVICE SOCIETY

S.Sridhar

30 |ITA 2775/CHNY/2026

[A] PUDUKKOTTAI MULTI PURPOSE

31 {IT(SS)A 2/CHNY/2026

2020-2021} [A] MAYANK PAREEK

32 |IT(SS)A 3/CHNY/2026  |2020-21 [A] HEMANT SHANTILAL JAIN B.Ramakrishnan
33 |ITA 1497/CHNY/2026  [2016-17 | [A] GANESAN VENKATACHALAM
[D] 11526 M. AGARAM PRIMARY AGRI.
34 |ITA 1500/CHNY/2026  [2019-20 |COOP. CREDIT SOCIETY LTD.
35 [ITA 1556/CHNY/2026  [2017-18 | [A] JAIKRISHNAN SUSMITAA (SMC)

The Link for Hybrid Hearing is https://itatchennai. my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 07-SEPTEMBER:2026 (MONDAY)
_BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
AND HON'BLE SHRI S.R.RAGUNATHA ‘AM

IN COURT ROOM 4
Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
St Year |

1 |ITA 1639/CHNY/2026  [2017-18 | [A] MEGHNA SILKS THURAIYUR
2 |ITA 1640/CHNY/2026  |2020-21 | [A] MEGHNA SILKS THURAIYUR
3 [ITA 1641/CHNY/2026  |2021-22 | [A] MEGHNA SILKS THURAIYUR
4 |ITA 1642/CHNY/2026  |2022-23 | [A] MEGHNA SILKS THURAIYUR
5 |ITA 1675/CHNY/2026  |2023-24 | [A] MEGHNA SILKS THURAIYUR
6
7
8
9

ITA 1677/CHNY/2026  |2018-19 | [A] MEGHNA SILKS THURAIYUR
ITA 1678/CHNY/2026  |2019-20 | [A] MEGHNA SILKS THURAIYUR
ITA 1660/CHNY/2026  |2017-18 | [A] MEGHNA SILKS MUSIRI

ITA 1661/CHNY/2026  |2018-19 | [A] MEGHNA SILK MUSIRI :

10 |ITA 1662/CHNY/2026  |2019-20 | [A] MEGHNA SILK MUSIRI

11 |ITA 1663/CHNY/2026  {2020-21 | [A] MEGHNA SILKS MUSIRI

12 |ITA 1664/CHNY/2026  [2021-22 | [A] MEGHNA SILKS MUSIRI

13 |ITA 1665/CHNY/2026  |2022-23 | [A] MEGHNA SILKS MUSIRI

14 |ITA 1666/CHNY/2026  [2023-24 | [A] MEGHNA SILKS MUSIRI

15 |ITA 1643/CHNY/2026  {2020-21 | [A] MEGHNA SILKS VELUR

16 |ITA 1644/CHNY/2026  |2021-22 | [A] MEGHNA SILKS - VELUR

17 |ITA 1645/CHNY/2026  [2023-24 | [A] MEGHNA SILKS - VELUR |
18 |ITA 1646/CHNY/2026  |2022-23 | [A] MEGHNA SILKS - VELUR
19 |ITA 2981/CHNY/2026  [2021-22 | [D] MEGHNA SILKS |

20 |ITA 2982/CHNY/2026  [2022-23 | [D] MEGHNA SILKS

21 |ITA 2083/CHNY/2026  [2023-24 | [D] MEGHNA SILKS

22 (I1A 2988/CHNY/2026  |2018-19 | [D] MFGHNA SILKS

23 |ITA 2989/CHNY/2026  |2019-20 | [D] MEGHNA SILKS 1
24 |ITA 3003/CHNY/2026  [2021-22 | [D] MEGHNA SILKS
25 |ITA 3004/CHNY/2026  |2022-23 | [D] MEGHNA SILKS
26 |ITA 3028/CHNY/2026  |{2018-19 | [D] MEGHNA SILKS
27 [ITA 3029/CHNY/2026  |2019-20 [ [D] MEGHNA SILKS
28 |ITA 3030/CHNY/2026  |2021-22 | [D] MEGHNA SILKS
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J{iTA 3031/CHNY/2026  |2022-23 | [D] MEGHNA SILKS
/40 |ITA 3040/CHNY/2026  [2023-24 | [D] MEGHNA SILKS
/131 |ITA 1648/CHNY/2026  [2019-20 | [A] KULITHALAI SHIVA.TEXTILES
32 |ITA 1649/CHNY/2026  {2020-21 | [A] KULITHALAI SHIVA TEXTILES
33 |ITA 1650/CHNY/2026  |2023-24 | [A] KULITHALAI SHIVA TEXTILES
34 |ITA 1680/CHNY/2026  |2017-18 | [A] KULITHALAI SHIVA TEXTILES
35 |ITA 1681/CHNY/2026  [2018-19 | [A] KULITHALAI SHIVA TEXTILES
36 |ITA 1682/CHNY/2026  |2021-22 | [A] KULITHALAI SHIVA TEXTILES
37 |ITA 3159/CHNY/2026  |2019-20 | [D] KULITHALAI SHIVA TEXTILES
38 |ITA 3160/CHNY/2026  |2021-22 | [D] KULITHALAI SHIVA TEXTILES
39 [ITA 3161/CHNY/2026  |2022-23 | [D] KULITHALAI SHIVA TEXTILES
40 |ITA 3162/CHNY/2026  {2023-24 | [D] KULITHALAI SHIVA TEXTILES
41 |ITA 4037/CHNY/2026  |2022-23 | [A] KULITHALAI SHIVA TEXTILES
42 |ITA 1668/CHNY/2026  |2017-18 | [A] KARUR SHIVA TEXTILES
43 |ITA 1669/CHNY/2026  |2018-19 | [A] KARUR SHIVA TEXTILES
44 |ITA 1670/CHNY/2026  |2019-20 | [A] KARUR SHIVA TEXTILES
45 [ITA 1671/CHNY/2026  |2020-21 | [A] KARUR SHIVA TEXTILES
46 |ITA 1672/CHNY/2026  [2021-22 [ [A) KARUR SHIVA TEXTILES
47 |ITA 1673/CHNY/2026  |2022-23 | [A] KARUR SHIVA TEXTILES
48 |ITA 1674/CHNY/2026  |2023-24 | [A] KARUR SHIVA TEXTILES
49 |ITA 2662/CHNY/2026 12020 [D] KARUR SHIVA TEXTILES
50 |ITA 2663/CHNY/2026 12017 [D] KARUR SHIVA TEXTILES
51 |ITA 2664/CHNY/2026  |2021 [D] KARUR SHlVA TEXTILES
52 |ITA 2685/CHNY/2026 2022 [D] KARUR SHIVA TEXTILES
53 |ITA 2686/CHNY/2026  ]2023 [D] KARUR SHIVA TEXTILES
54 |ITA 2525/CHNY/2026 2018 [D] KARUR SHIVA TEXTILES
55 [ITA 3033/CHNY/2026  |2021-22 | [D] ST RETAIL INDIA PVT LTD
56 |ITA 3034/CHNY/2026  |2022-23 | [D] ST RETAIL INDIA PVT LTD
57 |ITA 1652/CHNY/2026  [2017-18 |[A]ST RETAIL INDIA PRIVATE LIMITED
58 [ITA 1653/CHNY/2026  [2019-20 |[A]ST RETAIL INDIA PRIVATE LIMITED
59 |ITA 1654/CHNY/2026  2020-21 [[A]ST RETAIL INDIA PRIVATE LIMITED
60 |ITA 1655/CHNY/2026  |2021-22 | [A]S T RETAIL INDIA PRIVATE LIMITED
61 [ITA 1656/CHNY/2026  [2022-23 |[A]S T RETAIL INDIA PRIVATE LIMITED
62 [ITA 1657/CHNY/2026  |2023-24 |[[A]S T RETAIL INDIA PRIVATE LIMITED \
63 |ITA 4039/CHNY/2026  [2018-19 [A] S T RETAIL INDIA PRIVATE LIMITED \

The Link for Hybrid Hearing is https:Ilitatchennai.my.webex.comlmeetlcourt_room_4

s

HIAHY

N\ . ')/\o
A

Drawing and Disbursing Officer

8, 3=

Income Tax Appellate Tribural,

Chennal Banches, Chennel

Ny



- @ - S et
12 T 2021 - 15 3% 2023

NI

ST il aiftreor, 33 Ui
INCOME TAX APPELLATE TRIBUNAL CHENNAI

FIXED FOR
CLARIFICATION CAUSE LIST OF B BENCH FOR 08-SEPTEMBER:2026 (TUESDA

BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
AND HON'BLE SHRI S.R.RAGUNATHA, AM

Appeal Namb IN COURT ROOM 4
o mber ¢:::r|t Assessee Name . Counsel Name Remarks
1 |ITA1808/C :
HNY/2026  |2017-18 | [A] LOOCUST INCORP APPAREL EXPORT |

The Link fo i ing i :
r Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_4
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E TRIBUNAL, CHENN

CAUSE LIST OF C-BENCH FOR 07/09/2026 (Monday)

IN COURT ROOM -02

BEFORE HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

Assmt,
Srl |Appeal Number Year |ASsessee Name Counsel Name Remarks
1]ITA 328/CHNY/2026 [2022-2023 [ [A] SRITHER SJ vishnu
2|ITA 336/CHNY/2026 [2020-21 | [A] P.VENKATESH RAJA Jothirajan
3[ITA 385/CHNY/2026 2018| [D] PRETH MERRIT ANAND
[A] ANAMIKA AMARAVATHI TRADES
4|ITA 435/CHNY/2026 |2017-18  |& INVESTMENTS PRIVATE LIMITED S. Sridhar
5|ITA 2378/CHNY/2026 |2026-2027 | [A] FUS ASSOCIATION OF INDIA e filing
6]ITA 2379/CHNY/2026 |2026-2027 | [A] FUS ASSOCIATION OF INDIA e filing
7|ITA 2380/CHNY/2026 [2019-2020 | [A] ORDNANCE ESTATE GAS AGENCY
[A] SIVASANKAR REAL ASSETS PVT.
8|ITA 2381/CHNY/2026 [2022-23  [LTD.
9|ITA 2382/CHNY/2026 |2022-23 | [A] SHANMUGAM ASOKAN
[A] SENGUNTHAR EDUCATIONAL AND
10|ITA 2383/CHNY/2026 |- CHARITABLE TRUST
11|ITA 2385/CHNY/2026 [2021-22 | [A] SAADHAN SADAN ENTERPRISES
[A] M/S. RIVERROAD AGROFARMS
12ITA 2386/CHNY/2026 [2015-16 |PVT. LTD.
[A] PEBBLEBROOK RENEWABLE
13|ITA 2387/CHNY/2026 |2016-17 |ENERGY PVT. LTD.
[A] M/S. ORNAMENT CLEAN 4'
14|ITA 2388/CHNY/2026 (2016-17 |ENERGIES PVT. LTD.
Meeting link :- https://itatchennai.my.webex.com/meet/court_room_2

Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF C-BENCH FOR 08/09/2026 (Tuesday)
Bench will not function

Srl {Appeal Number A;ZT: Assessee Name Counsel Name Remarks
| [A] LAKSHMI MACHINE WORKS Srinidhi for Ajay
, 1|ITA 824/CHNY/2023 [2014-15 [LIMITED Vohra
[A] SUNDARAM .
U 2|ITA 2766/CHNY/2024 |2016-17  |SIVAGNANASAMBANDAN A. Arjunraj, CA
[A] MALLAIYAN DORAISAMY, REP. BY
fﬁ 3|ITA 1036/CHNY/2025 |2018-19  |L/H. SH. D. JAYAKUMAR A. Arjunraj, CA
|
)
t [A] LATE MALLAIYAN DORAISAMY, Adjd to
E 4|ITA 1037/CHNY/2025 [2019-20  |REP.BY LEGAL HERI SHRI D JAYAKUMAR|A. Arjunraj, CA o3/ 11750e
i 5|ITA 2045/CHNY/2025 |2015-16 | [A] AVAMEETHA TEXTILES PVT. LTD. _|A. Arjunraj, CA
Lﬁ
: 6|ITA 395/CHNY/2026 |2017-18 | [A] SANKARALINGAM SINGARAVELU _ |J. Prabakar
g
? 7|ITA 402/CHNY/2026 |2017-18 | [A] SANTHANAM SATHYANARAYANAN |R. Vijayaraghavan
.
3 ABDPM96 :
: 8|ITA 1902/CHNY/2026 |52N [A] SURENDRANATH MULLAGIRI Ashwath

[A] GREENSCORE CLEAN ENERGIES
9|ITA 2389/CHNY/2026 |2016-17  [PVT. LTD.
[A] M/S. BHADRAK AGRO FARMING

10(ITA 2390/CHNY/2026 [2016-17 |PVT.LTD.

11|ITA 2391/CHNY/2026 |2015-16 [A] M/S. BETELNUT ESTATES PVT. LTD.

12(ITA 2392/CHNY/2026 |- [A] ARREDS TRUST G. Baskar
[A] DREAM VIEW TEA AND COFFEE Adjd to
13|ITA 2393/CHNY/2026 |2017-18  |ESTATES PVT. LTD. 09/11/2026

[A] M/S. ADITYA PLANATATIONS PVT.

14(ITA 2394/CHNY/2026 |2015-16 _ |LTD.
[A] M/S. RIVERROAD AGROFARMS

15(ITA 2395/CHNY/2026 |2016-17  [PVT. LTD.

16|ITA 2398/CHNY/2026 |2011-12 [A] BALAKRISHNAN ARUN KUMAR S. Sridhar, Erode

17|ITA 2399/CHNY/2026 (2016-17 [A] BALAKRISHNAN ARUN KUMAR //\
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 09/09/2026 (Wednesday)

BEFORE HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

TP AUTATT SATUBIL, 93 UIs

IN COURT ROOM -02

Srl |Appeal Number Assmt. Year |Assessee Name Counsel Name Remarks
1{ITA 1072/CHNY/2025 2013-14 [A] POCHJRAJA INDUSTRIES LTD. (RM) Lakshmi Vankatraman
2|ITA 240/CHNY/2026 2008-09 [D] KALATHINGAL SHEELA Sanchita

[A] ARULMIGU SUBRAMANYASWAMY
3|ITA 1940/CHNY/2026 2022-23 THIRUKOIL SP Chidambaram
4|ITA 2259/CHNY/2026 2026-27 [A] VALLIAPPA FOUNDATION Lakshmi Vankatraman
5|ITA 2260/CHNY/2026 2026-27 [A] VALLIAPPA FOUNDATION
6|ITA 2309/CHNY/2026 2017-18 [A] JAGADHAESWARAN VIVEKANANDHAN [Muthukumar
7|ITA 2328/CHNY/2026 2022-23 [A] SPR CONSTRUCTION PRIVATE LIMITED. |S. Sreedhar
8|ITA 2352/CHNY/2026 2025-26 [A] MR. PEMARAM RAKESH KUMAR Praveen Kumar, CA
[A] THE TAMILNADU DR. MGR MEDICAL
9|ITA 2357/CHNY/2026 2020-21 UNIVERSITY S. Sridhar
10{ITA 2326/CHNY/2026 2017-18 [A] KUMARAVEL HUF S. Sridhar
11]ITA 2404/CHNY/2026  [2017-18 [A] M/S. RANE HOLDINGS LTD. R. Vijayaraghavan
12|ITA 2406/CHNY/2026 2017-18 [A] MRS. NATARAJAN GEETHA
[D] ASHOK NANDAVANAM PROPERTIES
13|ITA 572/CHNY/2026 2014|PVT. LTD s. Sridhar
[D] ASHOK NANDAVANAM PROPERTIES
14|ITA 573/CHNY/2026 2015|PVT. LTD
[A] ASHOK NANDAVANAM PROPERTIES
15|ITA 2409/CHNY/2026 2015-16 PVT. LTD.
[ATASHOK NANDAVANAM PROPERTIES _
16(ITA 2411/CHNY/2026 2017-18 PVT. LTD.
[A] ASHOK NANDAVANAM PROPERTIES
17|ITA 2410/CHNY/2026 2016-17 PVT. LTD.
[A] ASHOK NANDAVANAM PROPERTIES
18(ITA 2414/CHNY/2026 2020-21 PVT. LTD.
[A] ASHOK NANDAVANAM PROPERTIES
19|ITA 2412/CHNY/2026 2018-19 PVT. LTD.
[A] ASHOK NANDAVANAM PROPERTIES
20[ITA 2413/CHNY/2026 2019-20 PVT. LTD.
[A] ASHOK NANDAVANAM PROPERTIES
21|ITA 2415/CHNY/2026 2021-22 PVT. LTD.
[A] ASHOK NANDAVANAM PROPERTIES
22|ITA 2416/CHNY/2026 2022-23 PVT. LTD.
TA] ASHOK NANDAVANAM PROPERTIES
23[ITA 2418/CHNY/2026 2024-25 PVT. LTD. n
[A] ASHOK NANDAVANAM PROPERTIES
24|ITA 2417/CHNY/2026 2023-24 PVT. LTD. / }
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2 (@)

Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 10/09/2026 (Thursday)
BEFORE HON'BLE MS. PADMAVATHY. 5, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

s 7 IN COURT ROOM -02

Srl |Appeal Number Assmt. Year |Assessee Name Counsel Name Remarks
1|SA 160/CHNY/2026 2020-21 [A] VALEO BAYEN K. Prasanna, CA
2|ITA 4346/CHNY/2026  |2020-21 [A] VALEO BAYEN
3|SA 164/CHNY/2026 2019-2020 | [A] CHARLES ANTONY JOSEPH V. Sankar Ganesh, CA
4{ITA 4532/CHNY/2026  |2019-2020 | [A] CHARLES ANTONY JOSEPH
5|ITA 412/CHNY/2026  [2017-18 [D] HAMEED MARINE PRIVATE LIMITED __|T. ,Vasudevan
6|CO 86/CHNY/2026 2017-18 [A] HAMEED MARINE PRIVATE LIMITED
7|ITA 440/CHNY/2026  |2008-09 [A] SUBRAMAIAN GANESAN C. Subramanian,CA
8|ITA 441/CHNY/2026  |2009-10 [A] SUBRAMAIAN GANESAN
9|iTA 442/CHNY/2026  |2010-11 [A] SUBRAMAIAN GANESAN

e e
[A] MAY FLOWER ENERPRISES PRIVATE

10[ITA 443/CHNY/2026 2017-18 LIMITED Yeshwant Kumar

TA] VEERABADRA MARIMUTHU
11|ITA 1926/CHNY/2026  |2012-13 ELANGOVAN
12|ITA 2420/CHNY/2026 2019| [D] NATARAJAN SELVAKUMAR PREMA
13{ITA 2421/CHNY/2026  |2022-23 [D] RAJALINGAM NEPOLEAN
14|ITA 2422/CHNY/2026  |2017-18 [A] NAMAGIRI PARI TRANSPORT efiling
15|ITA 2423/CHNY/2026  |2017-18 [A] NEHA ABHISHEK SANGHVI e filing
16|ITA 2424/CHNY/2026  |2016-2017 | [A] MURALI VIKRAM efiling

[A] DR M A M RAMASWAMY CHETTIAR OF
17(ITA 2425/CHNY/2026 2026-27 CHETTINAD CHARITABLE TRUST

[ATDR M A M RAMASWAMY CHETTIAR OF
18|ITA 2426/CHNY/2026 2026-27 CHETTINAD CHARITABLE TRUST

[A] VEKATESHPURAM TARAPORE

19|ITA 2427/CHNY/2026 NA EDUCATIONAL TRUST
Al VEKATESHPURAM TARAPORE
20|ITA 2428/CHNY/2026 NA EDUCATIONAL TRUST e filing
21|1TA 4208/CHNY/2026 2020-21 [A] MANISH Vandana Vyas
22|ITA 4217/CHNY/2026 2020-21 [A] DURAISAMY BASKARRAI (SMC) S. Sridhar, Erode e filing
[A] DURAYSON GLOBAL CLOTHING
23|ITA 4227/CHNY/2026 2020-21 COMPANY e filing
24|ITA 4228/CHNY/2026 2020-21 [A) SUBRAMANIAN DURAISAMY (SMC) A e filing
Sol1TA 4229/CHNY/2026 _ |2020-21 | [A] S RSTRADING COMPANY /| |efiling
Meeting link .- https://itatch ennai.my.webex.com/ meet/court_room_2 /
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IN COURT ROOM 2
Asses.yr [Assessee Name Counsel Remarks
ITA 1939/CHNY/2026 2017-18  |[A] ALAGUSUNDARAM AYYADURAI el Bl
Meeting link - https://itatchennai.m
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FORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE Shri Gagan Goyal ACCOUNTANT MEMBER
Part-hear matter ON 09th SEPTEMBER 2025
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
BEFORE HON'BLE SHRI INTURI RAMA RAO, AM

AND HON'BLE SHRI §S VISWANETHRA RAVI, IM
CLARIFICATION MATTER ON 10th SEPTEMBER 2026

IN COURT ROOM 4
Srl |Appeal Number Asses.yr [Assessee Name Counsel Remarks
1 |ITA361/CHNY/2026  [2016-17 |[A] SOUNDAPPAN CHANDRAN C

Meeting link

- https://itatchen nai.my.webex.com/meet/court_room_4
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‘E‘@%ﬁ* INCOME TAX APPELLATE TRIBUNAL, CHENNAI
' CAUSE LIST OF D BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
@ BEFORE HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
' AND HON'BLE SHRIS.S. VISWANETHRA RAVI, JUDICIAL MEMBER
‘ IN COURT ROOM 4
[Srl Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year

| 1]ITA 1836/CHNY/2018 2008-09 | [A] HIMU DEVELOPERS PVT LTD.

2|ITA 2998/CHNY/2026 2020-21 | [A] INFO PLUS TECHNOLOGY PVT. LTD.

3[ITA 3001/CHNY/2026 2023-24 | [D] JAYAPRIYA COMPANY

4|CO 69/CHNY/2026 2022-23 | [A] ARTHI ASSOCIATES PRIVATE LIMITED

5|ITA 3002/CHNY/2026 2022-23 | [D] ARTHI ASSOCIATES PRIVATE LIMITED

6|ITA 3005/CHNY/2026 2019-20 | [A] ALAGAPPAN KRISHNAN

7]ITA 3006/CHNY/2026 2012-13 | [A] ARI KRISHNA RAJ MADHUMATHI

Meeting link - https‘//itatchermai‘my.webex.com/meet/court_room_4
Meeting number .-26434158210
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

IN COURT ROOM 4

CAUSE LIST OF D_.BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE SHRIS.S. VISWANETHRA RAVI, JUDICIAL MEMBER

Srl |Appeal Number Assmt. [Assessee Name Counsel Name Remarks
Year
1|ITA 753/CHNY/2020 2017-18 | [A] M/S. HEXA INDUSTRIES PVT. LTD. (SGM)
2|ITA 2205/CHNY/2012  |2008-09 | [A] CAIRN INDIA LTD.
3|/TA 1084/CHNY/2014  |2009-10 | [A] CAIRN INDIA LTD.
4]ITA 2802/CHNY/2016  {1998-99 | [A] CAIRN INDIA LTD.
5|ITA 2803/CHNY/2016  (2003-04 | [A] CAIRN INDIA LTD.
6]ITA 2804/CHNY/2016  [2005-06 | [A] CAIRN INDIA LTD.
7|ITA 83/PAN/2017 2009-10 | [A) M/S VEDANTA LIMITED. (T APPEAL)
8|ITA 84/PAN/2017 2009-10 | [D] STERLITE INDUSTRIES (INDIA) LIMITED. , (T APPEAL)
9|ITA 85/PAN/2017 2009-10 | [D] STERLITE INDUSTRIES (INDIA) LIMITED. (T APPEAL)
10|ITA 800/CHNY/2017 2012-13 | [A] HANON AUTOMOTIVE SYSTEMS INDIA PVT. LTD.
11[ITA 32/CHNY/2018 2013-14 | [A] HANON AUTOMOTIVE SYSTEMS INDIA P. LTD
12|ITA 1144/CHNY/2017  [2006-07 | [A] VEDANTA LTD.
13|ITA 1145/CHNY/2017  [2007-08 | [A] VEDANTA LTD.
[A] MUSIRI SUBBRAMA SASTRI
14|ITA 2921/CHNY/2026 |- CHARITABLE TRUST
[A] MUSIRI SUBBRAMA SASTRI
15|ITA 2922/CHNY/2026 |- CHARITABLE TRUST
[A] THE INSTITUTE OF
ENTREPRENEURSHIP DEVELOPMENT
16|ITA 2949/CHNY/2026  [2026-27 |TRUST '
[A] THE INSTITUTE OF
ENTREPRENEURSHIP DEVELOPMENT
17(ITA 2950/CHNY/2026  |2026-27 |TRUST
18|ITA 3010/CHNY/2026  (2019-20 | [A] VENKATESAN VEERASAMY
19|ITA 3014/CHNY/2026  |2020-21 | [A] P K MOOKAN AMBALAM & CO.
20(ITA 3015/CHNY/2026  [2021-22 | [A] P K MOOKAN AMBALAM & CO.
21[ITA 3016/CHNY/2026  [2022-23 | [A] P K MOOKAN AMBALAM & CO.
(A] PONNERI URBAN COOPERATIVE
22|ITA 3022/CHNY/2026  |2016-17 |CREDIT SOCIETY LTD. JJ64
23|ITA 3023/CHNY/2026  |2012-13 | [A]J SATHISH KUMAR
24|ITA 3026/CHNY/2026  |2018-19 | [A] MONALAKSHMI PVT. LTD.
[A] CHIDAMBARANTHAN
25|ITA 3027/CHNY/2026  [2016-17 |SHANMUGA SUNDARAM
Meeting hnk - https://itatchennar my webex.com/meet/court room 4
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A0, INCOME TAX APPELLATE TRIBUNAL, CHENNAI
' CAUSE LIST OF D BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE SHRIS.S. VISWANETHRA RAVI, JUDICIAL MEMBER
IN COURT ROOM 4

Srl  |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year

1|ITA 547/CHNY/2016 2011-12 | [A] VODAFONE MOBILE SERVICES LIMITED
2|IT(TP)A 38/CHNY/2025 [2020-21 |[A] TASLAUTOMOBILE SOLUTIONS (TPC)
3[IT(TP)A 39/CHNY/2025 [2021-22 | [A] TASL AUTOMOBILE SOLUTIONS (TPC)
41ITA 4051/CHNY/2025 2014-15 | [A] MAYURI ELECTRONICS (HCD)
S[IT(TP)A 46/CHNY/2026 |2017-18 [[A] WRIGHTBUS INDIA (TPC)
6[SA 162/CHNY/2026 2023-24 | [A] VISTEON ELECTRONICS INDIA
7{TT[TP)A 70/CHNY/2026 |2023-24 | [A] VISTEON ELECTRONICS INDIA (TPC)
8|ITA 2813/CHNY/2026 - TATDVARA RESEARCH FOUNDATION
9[ITA 2814/CHNY/2026 - [A] DVARA RESEARCH FOUNDATION

10|ITA 2816/CHNY/2026 7025-26 | [A] FINANCE COMPANY ASSOCIATION INDIA

11[ITA 2817/CHNY/2026 - [ATFINANCE COMPANY ASSOCIATION INDIA

12[ITA 2866/CHNY/2026 2020-21 [ [A]RUBY BENJAMIN

13[ITA 2867/CHNY/2026 2011-12 |LTD

14[ITA 2868/CHNY/2026 2021-22 | (D] A K. THANGAMALIGAI

15[ITA 2869/CHNY/2026 2020-21 | [D] IGARASHI MOTORS INDIALTD

16[ITA 2870/CHNY/2026 7015-16 | |D] DIVYA JAIN MOHAN KUMAR

17|ITA 2871/CHNY/2026 7017-18 | [D] DIVYA JAIN MOHAN KUMAR

18[ITA 2872/CHNY/2026 2018-19 | D] SIVA CHIDAMBARAM PILLAIJEWELLERY

19[ITA 2873/CHNY/2026 2019-20 | [D] SIVA CHIDAMBARAM PILLAI JEWELLERY

20[ITA 2874/CHNY/2026 2020-21 | [D] SIVA CHIDAMBARAM PILLAT JEWELLERY

21|ITA 2875/CHNY/2026 2020-21 [ [A] DHANDAPANI

22|ITA 2883/CHNY/2026 5027-28 | [A] HEAVENLY LADDER MINISTRIES

23|ITA 2891/CHNY/2026 2020-2021 TA] VEL ARVIND

24|TA 2897/CHNY/2026 - [AT ANTENNA TRUST

25[ITA 2899/CHNY/2026 - TA] SRTBHAGAVANSEVA TRUST

26[ITA 2900/CHNY/2026 - [A] THE FOUNDATION OF THE TEMPLE OF GOD

27|ITA 2901/CHNY/2026 - [A] SHRT AMMABHAGAVAN SEVA TRUST

28[ITA 2902/CHNY/2026 - [ATKALKI TRUST FOR RURAL SERVICE

29[1TA 2603/CHNY/2026 - AT KALKI TRUST FOR RURAL SERVICE

30(ITA 2904/CHNY/2026 - [AT KALKT HEALING MISSION

31[1TA 2905/CHNY/2026 - TATTNDIA RURAL DEVELOPMENT MISSION

32[ITA 2906/CHNY/2026 |- [A] ARSHA VIDYA RESEARCH AND PUBLICATION

33[ITA 2907/CHNY/2026 E [A] ARSHA VIDYA RESEARCH AND PUBLICATION

34[1TA 2920/CHNY/2026 3023-24 | [A] SHRI VAART ELECTRICALS PVT. LTD.

35(1TA 2944/CHNY/2026 2017-18 | [A] PLACID FERNANDEZ

36[ITA 2947/CHNY/2026 5016-17 | [A] RAMACHANDRAN KASTHURI

37[ITA 2965/CHNY/2026 2017-18 | [D] RAMASAMY KRISHNAMURTHY

38|ITA 2966/CHNY/2026 - TA] M/S. ACTION RURAL HOUSING

39[1TA 2968/CHNY/2026 - [A]INDIAN ASSOCIATION OF COLLEGES OF PHARMACHY

20| ITA 2969/CHNY/2026 - [ATINDIAN ASSOCIATION OF COLLEGES OF PHARMACY

A1|ITA 2970/CHNY/2026 - [A]INTEGRATED PEOPLE DEVELOPMENT PROJECT

42|ITA 2973/CHNY/2026 - [A] CSTCHENNAI CHAPTER

43[ITA 2976/CHNY/2026 5019-20 | JA]JEPPIAAR FISHING HARBOUR MUTTOM PVT. LTD.

Z4|ITA 3035/CHNY/2026 5023-24 | [D] ST RETAILINDIA PVT LTD

45(ITA 3036/CHNY/2026 5018-19 | [A] SUBRAMANIAN KRISHNAKUMAR

46|ITA 3037/CHNY/2026 5018-19 | [A] SUBRAMANIAM KRISHNAKUMAR

47 1TA 3038/CHNY/2026 7016-17 | [A] M/S. STAR BIRIANI

48[ITA 3042/CHNY/2026 5020-21 | JA] VAITHI GOPALAKRISHNAN (SMC)

49(ITA 3043/CHNY/2026 5022-23 | |A] PROGEN RANEWABLES PVT. LTD. |

50[ITA 3045/CHNY/2026 2017-18 | [A] THANIGAIVEL ]

51|ITA 465/CHNY/2026 302122 | D] TVS AUTOMOBILE SOLUTIONS PRIVATE LIMITED  /

Moeting hink Ritps./7matcnenn 1 0, weber com/meet/court_room_
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INCOME TAX APPELLAT

E TRIBUNAL, CHENNAI

CAUSE LIST OF D_BENCH FOR 10- SEPTEMBER-2026
BEFORE HON'BLE SHRI INTURI RAMA RAO, ACCOUN
AND HON'BLE SHRI S.S. VISWANETHRA RAVI, JUDICIAL MEMBER

(THURSDAY)
TANT MEMBER

IN COURT ROOM 4
Srl [Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1|IT(TP)A 27/CHNY/2024 [2020-21 | [A] FORD INDIA PVT. LTD. (YPC)
2|IT(TP)A 29/CHNY/2021 [2016-17 | [A) FORD INDIA PRIVATE LIMITED
3|IT(TP)A 20/CHNY/2022 |2017-18 | [A] FORD INDIA PRIVATE LIMITED
4[IT(TP)A 23/CHNY/2019  [2005-06 | [A] FORD INDIA PRIVATE LIMITED
5[IT(TP)A 24/CHNY/2019 [2008-09 [ [A] FORD INDIA PRIVATE LIMITED
6|IT(TP)A 90/CHNY/2019 [2015-16 | [A] FORD INDIA PVT. LTD.
7|IT(TP)A 98/CHNY/2018 |2014-15 | [A] FORD INDIA PRIVATE LIMITED
[A] POLARIS CONSULTING &
8|IT(TP)A 6/CHNY/2019  |2014-15 |SERVICES LIMITED
[A] EATON POWER QUALITY PRIVATE
9|IT(TP)A 65/CHNY/2019 [2015-16 |[LIMITED
10[IT(TP)A 81/CHNY/2019 [2015-16 | [A] ACME COMMIDITIES PVT. LTD.
11]ITA 3418/CHNY/2019  [2016-17 | [A] CAVINKARE PRIVATE LIMITED
12|1TA 112/CHNY/2020 2016-17 | [D] CAVINKARE PRIVATE LIMITED
[A] DAIMLER INDIA COMMERCIAL
13|ITA 583/CHNY/2020 2012-13 |VEHICLES P.LTD
‘F (D] M/S. DAIMLER INDIA
! 14|ITA 687/CHNY/2020 2012-13 |COMMERCIAL VEHICLES PVT. LTD
1 15[IT(TP)A 24/CHNY/2021 [2015-16 | [A] SPI TECHNOLOGIES INC
16/IT(SS)A 4/CHNY/2026 ~ |2025-26 | [A] SURAJ PURI GOSWAMI
17[IT(TP)A 22/CHNY/2026 [2022 23 | [A] ARGO-HYTOS PRIVATE LIMITED (TPC)
: [D] M/S. CSC COMPUTER
: 18|ITA 2772/CHNY/2026  |2020-21 |EDUCATION PVT LTD
/ 19|TA 2858/CHNY/2026  [2013-14 | [A] DEOKI NANDAN BUBNA
' 20[ITA 2859/CHNY/2026  [2014-15 | [A) DEOKI NANDAN BUBNA
[A] THIASHOLA PLANTATIONS
21|ITA 2887/CHNY/2026  |2020-21 |PRIVATE LIMITED
22[ITA 2889/CHNY/2026  [2019-20 | [A] DEVARAJ MEENA
[A] ARULMIGU PON ALAGU
23(ITA 2890/CHNY/2026  |2026-27 |NACHIAMMAN THIRUKKOIL
24[ITA 2959/CHNY/2026  [2011-12 | [A] THEIVASIGAMANI JOTHIMURUGAN
25[ITA 2962/CHNY/2026  [2020-21 | [A] ASHOK LEYLAND LIMITED |
26(1TA 2977/CHNY/2026  [2018-19 | [A] MR. PRABHAKAR DIVAKAR NARAYAN
27(ITA 2978/CHNY/2026  |2019-20 | [A] MRS. BODI NAGALAKSHMI |
28(ITA 2979/CHNY/2026 |- [A] M/S. TAMILNADU OPEN UNIVERSITY
29(ITA 2980/CHNY/2026  [2022-23 | [A] THE THANTHI TRUST
30(ITA 3056/CHNY/2026  [2017-18 | [A] PREMALATHA
31[ITA 3061/CHNY/2026  [2013-14 | [A] M/S. BALAJ| PRODUCE COMPANY
32|ITA 3062/CHNY/2026  [2014-15 | [A] M/S. BALAJI PRODUCE COMPANY
33(ITA 3063/CHNY/2026  [2012-13 | [A] HEMLATHA BAFNA /
34|ITA 3064/CHNY/2026  |2018-19 | [A) RAMARAJAN SIVAPATHASEKARAN .
Meeting link - https //itatche nanmy wevex.cop g (Sonf 4 q
Meeting number -26434158210 ﬁu Qﬁ
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—— INCOME TAX APPELLATE TRIBUNAL, CHENNAI
LIST OF D BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

BEFORE HO’\I'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
IN COURT ROOM 4 (PART-HEARD)

/ [Stl" |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1 IT{A 127_5/CH NY/2026 2020-21 [A) SARAVANA NAYAGAM
Meeting link https.//itatchennai.my webex. com/meet/court_room_4
| F\-'lr_u'l'lﬂg Aumber 26434358210
| a,g;"*fgﬁ. INCOME TAX APPELLATE TRIBUNAL, CHENNAI
l*‘; CAUSE LIST OF D BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)
BEFORE HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
M AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
IN COURT ROOM 4 (PART-HEARD)
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1|IT(TP)A 10/CHNY/2026 2018-19  [[A] TVS SUPPLY CHAIN SOLUTIONS LIMITED (TPC)
2|TT(TP)A 11/CHNY/2026 2020-21  [[A] TVS SUPPLY CHAIN SOLUTIONS LIMITED (TPC)
3[IT(TP)A 12/CHNY/2026 2021-22  ([A] TVS SUPPLY SOLUTIONS LIMITED (TPC)
4|ITA 459/CHNY/2026 2018-19  |p] TVS SUPPLY CHAINS SOLUTIONS LTD
5|ITA 954/CHNY/2026 2020-21 D] TVS SUPPLY CHAIN SOLUTIONS LIMITED
6(ITA 855/CHNY/2026 2021-22  |[D] TVS SUPPLY CHAIN SOLUTIONS LIMITED
7|ITA 2915/CHNY/2026 : [A] MADRAS NEURO TRUST
8|ITA 2916/CHNY/2026 E [A] MADRAS NEURO TRUST
Meeting link https /itatel narmyv o webex com/meet/court room 4
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